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In addition to the above scheme, 
the India Tourism Devel o pment 
Corporation have pla ns for the 
set ting Up' of a 50 rooms joint 
venture hotel at Puri in collabura-
tion with the Orissa Tourism 
Development Corpora ti on a t esti-
mated cost of Rs . J 34 la khs . It 
has also been de ided by I.T,O.C. 
to expand the Hotel Kul inga, 
Bhubaneswar by an additiona l 36 
rooms at an estimated cost of 
102 lakhs. 

The Bharatiya Yatri Avas Vikas Samiti 
~itl construct a Yatrik::l at Puri 
thd land for which !las been 
acquired. 

(vii) A Transport unit has been set up 
at llhubanc -nUl'. 

(viii) Bhubaneswar hall beel1 linked by 
Air with Delhi, Varana i, CalclItta , 
Hyde'rabad t=lC. 

Allocation ma rte for tourist. villages 
during . ixth Plan period 

5775. SHRIMATI JAYANTl PAT-
NAIK : Will the Mini ter of TO RJ)M 
AND CIVIL AVIATION be pleased tl' 

state: 

(a) the number of tourist village pro-
posed to be set up during the Sixth Plan ; 

(b) the names of the places identified 
in different Sta tes for the loca tion of 
tho~e tourist villages: 

(c) Ihe.allocatian mane for the c tJb-
lishment of those to 'l rist villages ; and 

(d) the step ' Liken to (.!xredite the 
implementation of the abov. prof osa I ? 

THE MINISTER 0 STATF OF TH E 
MINrSTRY Or TOURISM AND CIVIL 
AVlATION (SHRI KHURSHEED 
ALAM K:!AN) : la) to (d) .i--or the pre-
sent only one Tourist Village is being set 

up during. the Sixth Plan. This pHot 
project is located near the National High-
way at Shivpuri in Madhya prade h. The 
total estimated cost of the Shivpuri 
Tourist Village is Rs. 34 .04 lakhs~ Oul of 
which R. 20 lakhs have already been 
released and the balance will be released 
during 19 4-85. The construction work 
on this proje t is already in progress.~ 

Favourite mall {nye 'tment Limited 

5776. SHRI ANWAR AHMAD 
Will the Minister of FINANCE be 
pleased to state : 

( :1) whether registered, and head 
om e of Favourite Inall Investment 
Limited, 83, Park Street, Calcutt a 
operating under any Re crve Bank f 
Ind ia gurant ce or rule/ re gula tion and if 
so, the detail ~ thereof; and 

(b) if not, whether it \\ i:1 also not 
prove a fraud like 'Sahara S:1vi ng Scheme' 
and keeping this possibility to vit!w, the 
action Government propose to take 
aga ints this company to sa feguard th 
inlerest of the public in the lung run? 

TJ IE D E PUTY MINISTER IN THE 
MINISTRY OF .fINANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(b) The avourite Smal l Inve tlllent Ltd . 
with regi. tered and head office nt 83, 
Park Street, alcutta is conducting cer tain 
schemes which reported ly come v/ithin 
the ourview of Pri ze Ch its and Money 
Circ ulation Schemes (Banning) Act, 1978 
and Prize Chits; and Money Circulation 
Scheme (Banning) (West Bengal) Rules, 
] 979 framd t hercundt.:r by the Govt.:rn-
ment of West Benga l . In PUI suance of 
th~ provisions of the abuve menlioned 
Act and rules, the Government of West 
nengal had issued a not icc to the Company 
on 10.8 (979 to 5ubmit its winding up 
programme. Th \.! ompany, hower, filed 
a Writ Petition in the Calcutta High 
C o urt again t the Union Government , 
S'ate Government and Reserve Bank of 
India contending that its business was 
not covered by the above Act and 
obtained a Stay Order. The ca~e is still 
subjudice. 




